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vkns'k@ ORDER 

 
PER: VIKRAM SINGH YADAV, A.M. 
 

 This is an appeal filed by the assessee against the order of ld. 

CIT(A)-2, Jaipur dated 25.06.2019. 

  

2. The ld. AR submitted that the assessee doesn’t wish to pursue 

the appeal in view of the fact that relief sought in the appeal has been 

allowed by the ld. CIT(A) vide order passed u/s 154 dated 09.03.2020 

and there is thus no cause of grievance left and accordingly, the 

assessee may be permitted to withdraw the present appeal. 
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3.  The ld. DR was heard who did not raise any objection to the said 

withdrawal request on behalf of the assessee. 

 

4.  After hearing both the parties, the appeal is dismissed as 

withdrawn by the assessee.   

 

Order pronounced in the open Court on  23/07/2020.   

          Sd/-                                                  Sd/-                                                  

   ¼fot; iky jko½        ¼foØe flag ;kno½ 
  (Vijay Pal Rao)       (Vikram Singh Yadav) 

U;kf;d lnL;@Judicial Member  ys[kk lnL;@Accountant Member 
 
Tk;iqj@Jaipur   

fnukad@Dated:-  23/07/2020. 
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